
THE HIGH COURT OF MANIPUR

AT IMPHAL

N O.T.I.F I=C A T I O N
Dated, the 6th:une, Z0til

No.HCM/U96IBENCH lt e o t gs directed, it is hereby
informed to all the tearned counsel and concerned parties that Hon,ble Mr.
Justice Kh' Nobin singh will not sit court in the second Half tomorrow i.e.
the 7th June, 2or9 as His Lordship wi, be on reave on private affairs.

sd/-
( w. TONEN METTET )
REGTSTRAR (JUDL.)

Copy to :-

1. The Advocate General, Govt. of Manipur.
2. The Govt. Advocates, bovt. otManiplr.
3. The Registrar, Administration & vigirance, High court of Manipur.

1: IxE il8:i5:Xl ;X^iU:lBar 
Ass6ciation, r'riniiu,. 

For.kind inrormation and circutation

9. 1!l tlr. Jt. Registrars, High Court of Manipur. to the learned members

J. lf l t[e Depury Registrari, High Couft or luinirrr.
B' The Principal Secretary to ndn'oie inu cn#'i,iii.u, High court of Manipur.9' All the Assistant Registrars/L.R.o./sr. Grade si.nographer, High court of Manipur.10.The p.s. to Hon'bre Mr. Justice Lanusungkum iimir.

11.The p.S. to Hon,ble Mr. Justice Kh. Nobii Sngir. '
12.The P.S. to Hon,ble Mr. Justice MV Muralidari .
13.The P.S. to Registrar General, High Couft of Uanipur.
14.The P.s. to Registrar (Judiciai), H-igh court or uanipu,

'J*:fne System Analyst, iign corrt of Manipur for uptoading the same to the officialwebsite.
1 6' Al I the S u peri nten de nts/Cou rt offi cers/Sta m p Repo rter/protocol officer,

High Court of Manipur.
17.The Court Masters, High Couft of Manipur.
18. Guard File/Order Book.
19. Notice Board.
20. Concerned file.
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(w. ToNEN MErrEr) /
REGISTRAR (JUDL.)


